Government Of Karnataka
(Revenue Department)

Oiiice of Deputy Commissioner

MANDYA DISTRICT

M b

No. DC(MANDYA)/ENVIRONMENT/2023-24/ Y DATE:
' f
To,
The Consultant (Judicial),
National Green Tribunal,
Principle Bench,
New Delhi.

Respected Sir,

Sub: Submission of Inspection report and stack monitoring results with respect to

M/s. Basaveshwara Jaégery unit owned by K. Shivanna located at Sy. No.
105, Chinnenahalli Village, M. Shettihalli Post, Srirangapatana Tq, Mandya
District. reg.

Ref: 1. Hon’ble NGT order in respect of OA No. 89/2023, dated 03-03-2023.

2. Karnataka State Pollution control Board, Bengaluru to Regional Office,
KSPCB, Mandya Memo No. 7751, dtd: 16-02-2023

3. This office had constituted Joint committee issuing official memorandum
vide No. 4781 dated 30-03-2023

4. Joint Inspection conducted by committee members dated 29-05-2023.

5. Proceedings of the Mahazar held by committee members on 04-11-2023 &
23-11-2023

6. Regional Laboratory, KSPCB, Mysuru analysis report No. 1540, dtd:
01-12-2023 received to KSPCB office on 04-12-2023

% % %k % %

With respect to the above, this is to bring to your kind notice that, as per your
directions vide ref(1) a joint committee was constituted to monitor M/s. Basaveshwara
Jaggery unit located at Sy. No. 105, Chinnenahalli Village owned by Sri. K. Shivanna S/o.
Chandgal Kempanna, Shettihalli Hobli, Srirangapatna Taluk, Mandya District. The
committee visited the industry on 29-05-2023, 04-11-2023 & 23-11-2023. The Mahazar
and monitoring report are herewith submitted to your kind information and needful.

Yours faithfully,

NV - . -
Encl: as above Deputy Commissioner
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Joint inspection report in respect of M/s. Basaveshwara Jaggery unit, Sy. No. 105,
Chinnenahalli Village, Shettihalli Hobli, Srirangapatna Taluk, Mandya District by the
officers of the Mandya District conducted on 29-05-2023.

Preamble: M/s. Basaveshwara Jaggery unit located at Sy. No. 105, Chinnenahalli Village
owned by Sri. K. Shivanna S/o. Chandgal Kempanna, Shettihalli Hobli, Srirangapatna
Taluk, Mandya District a latitude and longitude of the jaggery unit is E-12.47517 N-
76.72903. The Jaggery manufacturing unit obtained consent from the Board to
operate upto 31-12-2023 with conditions. As several complaints were received against
the said unit for causing Water and Air Pollution, the unit was inspected earlier and the
unit was advised to comply with conditions of the Board. However, non compliance
reported earlier was not rectified and also Hon’ble Lokayuktha directed the Board to
submit monitoring report with respect to Air emissions. However, jaggery unit authority
have not made provisions for monitoring the Air emission hence, the same was
reported to Hon’ble Lokayuktha vide letters dated 06-10-2022, 16-12-2022, 08-02-2023
and 27-03-2023. Further, RO Mandya had issued show cause notice and sufficient time
has given to the Jaggery authority to comply to the conditions of the consent order.
Since, Jaggery unit authority failed to comply within stipulated time. It was
recommended to issue Notice of Proposed Direction for violations to Regional Senior
Environmental Officer, Zonal Office of the Board. Before confirmation of the Notice of
Proposed Direction, the Board was requested to conduct personal hearing at Head
office, Bengaluru.

As per the directions of Hon’ble NGT, OA No. 89/2023, the Deputy
Commissioner, Mandya has constituted a committee comprising following members to
conduct joint inspection and submit report to the Hon’ble NGT.

1. The Chief Executive Officer, Zilla Panchyath, Mandya (Member)

2. The Assistant Commissioner (On behalf of Deputy Commissioner, Mandya),

Pandavapura Division, Pandavapura Taluk, Mandya (Member)

3. The Joint Director, Agricultural Department, Mandya (Member)

4. The Joint Director, District Industries & Commerce, Mandya District (Member)

5. The Regional Officer, Karnataka State Pollution Control Board, Regional Office,

Mandya (Member)

6. The Thasildhar, Srirangapatna Taluk, Mandya District (Member)

In view of the above, the following Joint committee members were inspected.



SI. Name of the & Designation of the Representative Present during the
No. committee members inspection
1. The Chief Executive Officer, zilla| 1. Smt. Veena, Executive Officer, S.R.
Panchyath, Mandya (Member) Patna on behalf of CEQ
2. Sri. Lakshmigowda, PDO,
Subbanakuppe Panchyath,
S.R.Patna, Mandya District.
2. The Assistant Commissioner (On behalf
of Deputy Commissioner, Mandya), | Not Present
Pandavapura Division, Pandavapura
Taluk, Mandya (Member)
3. The  Joint Director, Agricultural 1. Sri. Ashok, Joint Director

4, Theﬁint Director, District Industries & | Sri.
Commerce, Mandya District (Member)

’5.

|
|

6.
! Mandya District (Member)

Department, Mandya (Member) 2. Smt. Mamatha, Deputy Director

3. Srk Nishanth, Asst. Director
Shivalinghiah, Joint Director

The Regional Officer, Karnataka State
Pollution  Control Board, Regional
Office, Mandya (Member)

1. Smt. B.P. Geetha, Environmental
Officer

ZoSmt. B.K. Ashwini, Dy.
Environmental Officer

e TR
The Thasildhar, Srirangapatna Taluk, | Not Present

During joint inspection on 29-05-2023, the following observations were made.

1. The unit was not in operation.
2. The unit has 2 Nos. of sugar cane crusher, 4 Nos. of Boiling Pans, 2 exhaust fan,

Bagasse Drier of Capacity 10 Tons/ day with chimney of 50 feet height Above

Ground Level. Byt port hole and plat form are not provided to the chimney.

3. The jaggery unit have obtained consent to Operate 25 KVA D.G. set. But during

inspection it was noticed that, same has been dismantled.

of the unit,
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5. The ash generated during cperation of the jaggery unit will be collected in the
concrete pit of size 8.0X10 feet.

6. Washing of the pans are collected in concrete tank at the ground level and the
same will be utilized for their own agricultural land.

7. The Jaggery unit was established during 1984. Now the jaggery unit is surrounded
by residential houses, small temple and Water purification unit (RO Plant) within
the radius of 500mts. The google map is enclosed for kind reference.

8. The house of complainant Sri. Arun, S/o. Late Gurukarchannappa, Chinnenhalli,
Subbanakuppe Panchyath, M.Shettihalli Post, Sirangapatna Taluk, Mandy District
is within 100mts. from the jaggery unit. The latitude and longitude of the
complainant house is E-12.47546 N-76.72861.

9. As per the Hon’ble Lokayaktha and Hon’ble NGT the stack monitoring can be
conducted once power supply is restored and porthole and plat farms are
provided the chimney.

10. During inspection the jaggery unit authority requested the officers for 45 days
(One & haif month) to provide porthole and platform to the chimney attached to
the Drier. Hence, the monitoring could not be carried out.

11.The photographs taken during inspection and request letter of Jaggery authority
are enclosed for kind perusal.

Conclusion: Karnataka State Pollution Control Board opinion that, only after the
orthole and platform are provided, the stack monitoring can be cond cted befor

p P p g ; m” -~
taking any other decisions. N F gl ';_n' YO Lok

Lo rm

Opinion of Agriculture Department: Due to non-renewal of Ilcen&g1 Y, ] he ,éqt;hqmy, {he
jaggery authority couldn’t able to get loan from bank. The jaggery authority had faced
financial crisis to start operating the unit. As per the jaggery authority request
permission may be granted for 45 days (One & half month) to provide porthole and
platform to the chimney attached to the Drier.

MS\/%
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“" QM 004 C0075 /3179
Karnataka State Pollutions Control Board
OB
BWOE 3T Uoddg 00T QodoBeo .
o— 1. 3
Regional Office - 1, Mysuru (Urban), W?:::ﬁ =_$e: ﬂa‘:n |
Plot No.:436-D, Hebbal Industrial Area, e su;aﬁ% d%mmmm " 575&3() -
K.R. S. Road, Metagalli, Mysuru - 570 016. 3,805,005, Fa;‘ :beud: o
Telephone : 0821 - 2519411 . vor-saif il
e-mail : mysorel@kspcb.gov.in w 2 x t
. An 1SO 9001 : 2015 and 1SO 45001:2018 Certified Laboratory
KSPCB/RO-I(MYS-URB)/SO—LAB/2023—24/ | SHO Dt U 1 DEC ‘]_[]13

NOTE

Sub: Analysis Report of the Source emission sample collected on 23.11.2023 from
M/s Basaveshwara Jaggery unit sSy No.-105, Chinnenahalli village , M.Shettihalli Post
Srirangapatna taluk , Mandya district -reg

Ref: 1) Requisition for Analysis of the sample Dated.23.11.2023
2) Analysis Report of the Board Analyst, Regional Laboratory, Dated 29.11.2023

* ok ok ok

The Analysis Report of the Source emission sample submitted (in triplicates) vide letter cited
under ref 1 & 2 is herewith enclosed for further needful.

Encl: as above

— To,

Smt.Geetha.B.P P e ey
Environmental Officer, - b o
Karnataka State Pollution Control Board,

Regional Office Mandya . &L / i /;\7 7 755 S [
ar 4 L./t —
U\Mn { < Dro | Y

. o galeerpeood,
Corporate Office Address : Central Environmental laboratory/ aeogNa.‘fD“‘ gf Bhavana" / "®rie g3as’.
v dobodee shodw, "Nisar,
; trol Board /dmeeess comyg smer dobog ; aaisrid
Karnataka State Pollution ;:);l"'ll')" Mainy 7% "0 sbongdd Thimmaiah Road / 3ahyody 3. shivanagar/
ngn "og" aw‘l. -
B" Block / "e Bengailuru:- 560 079/ edorissed - 560 079
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F.00.837.0.800 , &3tds
KSPCB,* Regional Office-1, KARNATAKA sﬂ@ﬁ'OLLUTION CONTROL FEHD -1, TEF F0436-8,
Mysuru(Urban), Plot No.436-D, BOARD BeJo, ¥ Hebwe B 3s
Hebbal Industrial Area, K.R.S. B.e30%.005°, OF ahesine
Road, Metagalli, Mysuru -570 REGIONAL LABORATORY MYSURU 300 X’:HCSJE&C,?S Jad;-,
016.
ISO 9001:2015 and ISO 45001:2018 CERTIFIED LABORATORY ~ °/0076
FORM-IV
[See sub-rule (3) of Rule 21]
REPORT BY THE STATE BOARD ANALYST
Report No : L-25 DATED :29.11.2023

Sample No:L-25

I hereby certify that, I Smt. Vanitha.H.R, State Board Analyst duly appointed under Sub-
Section (3) of Section (26) of the Air (Prevention and control of Pollution) Act, 1981, received on the
Twenty third day of November-2023 from Geetha B.P, Environmental Officer, Karnataka State
Pollution Control Board, Regional Office, Mandya sample of Source emission collected from M/s
Basaveshwara Jaggery unit ,Sy No.-105 , Chinnenahalli village ,M.Shettihalli Post Srirangapatna
taluk , Mandya district for analysis bearing letter No. KSPCB/RO-MND/EO/DEO/2023-24/2939
dated: 23.11.2023. The sample was in a condition fit for analysis reported below:

I further certify that, I have analyzed the aforementioned sample on/between 23.11.2023 to
29.11.2023 and declare the results of the analysis to be as follows:

M/s Basaveshwara Jaggery unit ,Sy No.-
105 , Chinnenahalli village , M.Shettihalli Page 1 of 1
Post Srirangapatna taluk , Mandya district

NAME OF THE SAMPLING
LOCATION :

Geetha.B.P, Environmental Officer, Karnataka

"R =
SAMPLE COLLECTED BY : | State Pollution Control Board, Regional Office DATEOE COMMENCEMENT

OFETEST : 24.11 2023

Mandya
- DATE OF COMPLETION OF
DATE OF COLLECTION : 23.11.2023 TEST : 29.11.2023
DATE OF RECEIPT : 23.11.2028 SAMPLE REPORT NO. :L-25
PARTICULARS Stack attached to drier of capacity 2 tons/ day SAMPI,‘E o L-25
Results
o Parameters Unit Standards Test Method
No.
L-25
8 Particulate matter mg/Nm? 500 260 IS 11255 (Part 1): 2019
Inference Sample results are Confirms to the standard of analyzed parameter

Note: 1. Particulars and standards are mentioned as per requisition letter & results pertain only to the sample tested

2. The report shall not be reproduced without the written approval of the laboratory.

3. Samples will be stored for a period of 10 days from the date of issue of report.

4. mg/Nm?-milligram per meter cube ;
The condition of the seal, fastening and container on receipt was intact and tallied with the specimen impression
of the seal.

SIGNED THIS ON THE TWENTY NINETH DAY OF NOVEMBER -2023

STATE BOARD ANALYST

W'\N H : 1
(VANITHA.H'R)
ASSISTANT SCIENTIFIC OFFICER
To, REGIONAL LABORATORY,

MYSURU.
Smt.Geetha.B.P

~ e



